
HIGH COURT OF MANIPUR
AT IMPHAL

ORDER
I mphal, th. rd-%-pr il, 2023

No. HCM/MJS/T- ll92-Estt.l 12f e : In rhe interest of better

administration of the High Court and District Courts, the High Court,of Manipur is

pleased to order transfer and posting of the following Manipur Judicial Service

Officers as under:

Shri Ojesh Mutum shall hold additional charge of Member Secretary, MASLSA
in addition to his normal duties.

l'his order shall be effective imrnediately. The handing and taking over exercise
shall be cornpleted on or before 08-05-2023.

By Orders etc.,

N

N3ts{ \CIt,
( YUMR{AM RoTHER )

i/c REGISTRAR GENERAL
HIGH COURT OF MANIPUR

Endt. No. HCM/MJS/T-1192-Estt.l Dated 26th April,2023
Copy to:

1. The Principal Secretary to Hon'ble The Acting Chief Justice, High Court of
Manipur.

2. The Private Secretary to Hon'ble Mr. Justice A. Bimol Singh, High Court of
Manipur

3. The Private Secretary to Hon'ble Mr. Justice A. Guneshwar Sharma, High
Court o1'Manipur

st.
No.

Name of the
Judicial Officer

I Yumkharn Rother
Registrar (Judicial),
Fligh Court of
Manipur

Registrar General,
High Court of
Manipur

2. Ojesh Mutum
Mernber Secretary,
MASLSA

Registrar
(Judicial), High
Court of Manipur

Member Secretary,
MASLSA

Present posting New Posting Additional Charge



4. The Accountant General (A & E), Manipur.
5. The Commissioner (Law), Government of Manipur.
6. All the District & Sessions Judges/Addl. District & Sessions Judges/ Judges,

Family Courts/Member Secretary, MASLSA.
7. The Registrar (Judl.)/(vigilance)/(Admn. PM & P), High Court of Manipur.
8. The Director, Management Information System (MIS), Govt. of Manipur.
9. The Joint Director, Manipur Judicial Academy.
10. All the Joint Registrars, High Court of Manipur.
1,1,. All the CJM/Civil Judge (Sr. Divn.)/All Secretaries, DLSA
L2. All the Deputy Registrars fi-anguage officer, High court of Manipur.
13. All the JMFCs/Civil Judge (Jr. Divn.)/ All pr. Magistrates, JJB
1'4. All The Assistant Registrars/court Managers, High court of Manipur
15. The System Analyst, High Court of Manipur.

-He is requested to upload the same in the Official website of this Registry.
16, All the Superintendents/ Stamp Reporter/ Court Officers/ Protocol Officers/

Computer ProgrammerlLibranan, High Court of Manipur
L7. All the Court Masters, High Court of Manipur
18. Persons concerned

19. Concerned file.

P\q- \U"
i/c REGI$rRaR GENERAL

HIGH COURT OF MANIPUR


